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s CENTRAL ADMINISTRATIVE TRIBUNAL

PRINCIPAL BENCH: NEW DELHI

OA No. 1825/97

New Delhi , this the, 18th day of September, 1998

HON'BLE SHRI S.P.BISWAS, MEMBER (A)

In the mat tf?r nf ■

"I - Netrapal s/o Dwarka Prasad

2. Netrapal s/o Kale Charan

3. -> Suresh Kumar s/o Ram Singh

/ 4. Ramvir s/o Gianprasad

5. Udaivir s/o Morelal

6. Krishna Gopa I s/o Ram Bharos'ey

7. Shamsher Khan s/o Di lsherkhan

8- Isak s/o Kalekhan

9. Babunandan s/o Jayakaran

10. Umesh chand s/o-Vidharam

11 - Suresh chand s/o/'Bachan Lai

12. Lokh Singh s/o Mehi I a I

13. Chandra Shekhar s/o Sukhram •'

14. ^ Ramdin s/o Dudkan

15. Asharfi lal s/o Sul^edar

16. Maniram s/o Balkishan

17. Vinod Kumar s/o Munshi lal

18. Krishna Murari s/o Jagdish

19. Ram Naresh s /o Mewa Ram

20. Charan Singh s/o Janak singh

Singh s/o Kanchan Singh Apol icant=i
Al l Gangmen under P . W. 1 . , Na j i babad . " ' " "cants

(By Advocate: Shri B.S.Mainee through proxy
Shri B.L.Madhok) ^

Versus



c

'  of India through:

« ■ ? ■ _V. The General Manager,
Northern Ra i I way,
Baroda House,

New De I h 1'.

2. The Divisional Rai [way Manager,
Northern Rai lway, Al lahabad.

3. The Divisional Rai I way Manager ,
Northern Rai Iway,
Moradabad. ...Respondents

(By Advocate: Shri R.P.Aggarwal for R-1 & R-3 "
Shri O.P. Ksht'riaya for R-2)

PRO E R

del ivered by Hon'ble Shri S.P.Biswas, Member (A)

Learned proxy counsel for the appl icants

submi ts that the appl icants herein have since received the

rel ief they had prayed for in the O.A. and nothing

survives now for any decision in the matter. With this

the O.A.- has become' infructuous and is accordingly

dismissed. No costs.

MEMBER (A)
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